List of cases where Case Management Hearing was held during the month of February-2022

District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

h  [SH. BHARAT CS COMM-4BUREAU K. 20.02.2020  [19.02.2020
IPRASHAR, 699/20 PHARMA VS[PANDEY
IDISTRICT JUDGH JAN AUSHADH]I
(COMMERCIAL SANGH
ICOURT)-01
(w.e.f .
20.07.2021)
CS COMM-+
155/ 18

STATE BANK OR

INDIA VSJR.K.
INISHITA SAINI |[SINHA 26.10.2018 22.02.2022
CS COMMH- ROHAN
290/19 BHAMBH
RT
B.K.
INDUSTRIES VS,
RAHUL
AUTOMOTIVES 08.03.2018 24.02.2022
2 [Sh. RajneeshiCENTRAL |[CS COMMILEILA BAIG VSSH 25-04-2019  [03-02-2022
Kumar Gupta, 567/2019 [M/S MOUNT|SHIVAJI
District Judge, SHIKHAR SHUKLA
Commercial COMMODITIES
Court-02 LLP

SHELLY  SYAL
VS SAHIBA
CREATIONS KAILASH
CS COMMIINDIA PVT LTDICHAND
1147/2019 D ORS. GOEL 11-07-2019 04-02-2022
CS COMMIKAL RADIO LTDISH V V]23-07-2019  |05-02-2022
1291/2019 [VS PRABHATAMMANOHA
ADVERTISING [RAN

LTD




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

CS COMM|RAJINDER SH 03-10-2020  [07-02-2022
1396/2020 [KUMAR JAIN VSVIRENDE
M/S BISHANR KUMAR
CHAND KALRA
INARESH
KUMAR AND|

ORS.

INARENDER

KUMAR GUPTA
CS COMM|VS CHIBBARAJEEV
260/2019 |JAGRO PVT LTD |[KUMAR [05-03-2019  |08-02-2022

INARENDER
COUNTER |[KUMAR GUPTA
CLAIM VS CHIBBA
04/2020 |AGRO PVT LTD 08-02-2022

CS COMMM/S GOYAIANKIT  |28-11-2019  |14-02-2022
2812/2019 [TEXTILE VS M/SGUPTA
INFINITY
APPAREALS
AND OTHERS

3 [Sh. Pawan Kr|CENTRAL [CS(COMM) MOHAMMAD [SH. AMIT20.02.2020 [10.02.2022

Jain, Distric 670/2020 PUBAIR & ANRJKUMAR
Judge, V/S ORIENTAIMAIHAN
Commercial INSURANCE CO,
Court-03 ILTD.

4 [Ms Nisha Saxena/CENTRAL
District Judge,
Commercial
Court-04

[ICICI BANK LTD
CS VS. M/§
(COMM)- |[VIGNESH DEEPAK
2804/2021 [TOURS IKAUSHIK [09.03.2020  [02.02.2022




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

CS DAV VS GRKSH.YASH
(COMM)- |[DAV PUBLIODANGWA
1444/2020 |SCHOOL L. 12.10.2020 [04.02.2022

AWFIS  SPACH
SOLUTIONS VS,

CS IDTWELVE SH.SH.

(COMM)- [SPACE PVTINARENDE

2184/2021 |LTD. R SINGH [07.07.2021 [04.02.2022
IDTWELVE

SPACES PVT]
LTD VS. AWFIS

COUNTER [SPACE MOHD.

CLAIM- SOLUTIONS PVIZEESHAN

0/2021 LTD ANSARI  |10.11.2021 04.02.2022
CS PUNIT

(COMM)- [ICICI BANK VSKUMAR
u86/2021 [GHANSHYAM |BHALLA [10-02-2021 [08.02.2022

M/S SHRI
IPARASNATH
CS BULLION VS|
COMM)- [M/S JWALASH.T. R
423/2021 |DEVIJEWELL |GUPTA 06.02.2021 [09.02.2022




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

FAQIR CHAND
VINOD KUMAR
CS VS. DHAN RAJ|
COMM)- [MOHAN LAILSH. VIJAY|
1090/2019 JAIN KASANA [05-07-2019 [10.02.2022
M/S SATVIK|
GOLD V/S M/S
INANAK RAM &
CS SONS
COMM)- WJEWELLERS &SANJAY
1006/2021 |[ANRS JAIN 21-06-2021 13.02.2022
SATYEND
CS KAPIL DEV SURIER
COMM)- [VS SDMC ANDKUMAR
182/2021 [ANR SINGH 09.12.2021 21.02.2022
CS PANKAJ GUPTA
COMM)- |[VS. NDMC ANDSH. S.K
4330/2021 |Anrs. SINGH 25.10.2021 21.02.2022
5 [Sh. Ashwani Kr/CENTRAL |[CSCOMM —KRISHNA KAPIL 22.03.2021 02.12.2021
Sarpal, District 1009/21 TRADING V/SYADAV
Judge, HALDI RAM FOR
Commercial PETITION
Court-05 ER  AND|
SH
SOURABH
FOR




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

CS COMM —ISLAMUDDIN
218/21 V/S S S KAPOOR

19.01.2021 03.12.2021

6 [Sh. Manmohan|CENTRAL |NIL
Sharma, District
Judge,
Commercial
Court-06

7 [Sh. Dinesh Bhatt [West INIL
DJ (Commercial
Court)-o1

8 [Sh. GurdeepWest INIL
Singh, DJ|
(Commercial
Court)-o02

o [SH. SANJEEVINEW
JAIN, DISTRICTIDELHI
JUDGE
(COMMERCIAL
COURT)-01

1o [SH. GURVINDERNEW
PAL SINGH [DELHI
IDISTRICT JUDGE,
COMMERCIAL
COURT-02

TUI INDIA|
TRAVEL VS|
CS TIYA & TOURSH.

COMM- TRAVELS PVTJVARUN
20 / 2020 [LTD. SHARMA [17.03.2020 10.02.2022




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

CS —UCO BANK VS|SH.

COMM- INANDANI SHIKHAR

413/2020 |KUMARI KUMAR  [01.10.2020 24.02.2022
CS —RITU BHAGAT |SH. KABIR

COMM- VS. DIVYANIHARPALA
362/2020 |ESTATES INT 14.08.2020 25.02.2022

STATE BANK OH
INDIA VS.
RUPALI

CS —COSMATICS SH. RAJIV]
COMM- AND BEAUTIKUMAR
135/2021  [PARLOUR HAKUR [25.03.2021 28.02.2022
11 [SH. SANJIV JAIN,NEW INIL
LD. DISTRICTIDELHI
JUDGE (COMM.)-
03

12 |[SH. PREM KUMAR[SOUTH
BHARTWAL,
IDISTRICT JUDGH
(COMMERCIAL
COURT)-01

INIL




District Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

3 [SH. VINAYSOUTH CS(Comm)4[Nike Innovate CV|S.K. Bansalfi7/12/20 21/02/22
KUMAR KHANNA, 00/20 Vs. Sunny Athwal
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02

CS(COMM) [Balaji PeripheralqPrachi 04.01.2021 22.02.2022

3/21 Pvt Ltd Vs. ClearyJohri
Secured Service
Pvt Ltd

14 [SH. RAJ KUMARSOUTH- INIL
CHAUHAN, LD.EAST
DISTRICT JUDGE
(COMMERCIAL-
COURT), SOUTH-
[EAST, SAKET]
COURT

h5 [VACANT COURTSOUTH- |NIL
OF MS. RAJ RANIEAST
MITRA, DISTRICT]
JUDGE (COMM-
02), SOUTH EAST|
DISTRICT, SAKET]|
COURTS, NEW|
DELHI




District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

ofDate of Case

Registration Management
Hearing

6 [SH. SANJAY[EAST CS (COMM)PUNJAB  ANDIGEETA 04-06-2018  [16-02-2022
SHARMA-I INO. SINDH BANK V§VOHRA
380/2019 |[YOGESH AND
KUMAR AND[TANVIR
ORS. AHMED
VIBHUT
SINGH
CS (COMM)YSEASTAR AU
INO. GLOBAL VS RS 01.02.2020 25.02.2022
62/2020 |PAPERS ETC. AND M
SHARMA
17 [MS. SARITANorth-East [NIL
BIRBAL,
IDISTRICT JUDGE,
(COMMERCIAL
COURT)
(w.e.f- 20.07.2021)
18 [MS. NIVEDITA[Shahdara [NIL
ANIL SHARMA
19 |[MS. SUKHVINDERShahdara [NIL
[KAUR
20 [Sh. Vinod Kumar, [North-West|[NIL
IL.d. DJ (C.C.)




District

Petitioner

Name VS
Respondent
Name

Advocate Date

ofDate of Case

Registration Management
Hearing

143/2021

UMAR

MS. BARKHA North
GUPTA, DJ(COMM)
22 [SH. HARISHSOUTH CS (COMM)PARDEEP J LIT 08.09.2021 £1.02.2022
IDUDANTI, DJWEST 207/2021 UMAR Vi SHYAP
(COMMERCIAL) ITED INDIA
NSURANCE
CS (COMM)[CANARA BANKVANDANA|08.02.2021 18.02.2022
S RAVINDERBHATIA
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